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Compliance report on Distriet Environment Plan of Chamba 
The District Environment Plan of district Chamba has already bcen prepared, approved, and uploaded to the District website before 31-12-2019. To implement the District Environment Plan monthly meetings have been convened regularly and so far 10 meetings have been convened and their compliance is as under: 

Compliance | Sr Thematic 
No. 

Action plan Purpose 
area 

Cant. Cant. Waste Collection 
Solid waste 

Municipal 
Council 
Chamba 

Municipal 
Council 
Dalhousie 

Nagar 
Parishad 

1.1 Solid f 

Board Board Management 
Plan Chowari Dalhousie Bakloh 

80% 60% 100% 100% Door to Door 80% 

Collection 

Segregation 60% 80% 60% 100% 100% 

HPSPCB and ULBs jointly quantified the waste and detal 
enclosed as annexure-I 

Quantification 

Processing of 
Bio-degradable 
Waste 

Each ULB has constructed the compost pits in their processing 
site. Due to adverse weather conditions, ULBs were advised to 
purchase bio composters too 

Composting 

MRF For recovery of AII the ULBs have constructed the MRF facilities at their 

processing site. Municipal Council Chamba has constructed its 
MFR facility in another places. 

waste 

Removal of To 

Dumpers 
avoid Dumpers are being removed in a phased manneer. 

Littering 

Monitoring of To check the Is being done by HPSPCB regularly. 
dumpsite impact of the 

processing site 
on the air and 

water. 

To store paint | Achieved, All the ULBs have constructed the collection centre. 
drums, 
Bulbs, Batteries, received on monthly basis. 

Collection OI 

Hazardous CFL Henceforth, the committee will review the quantity of waste waste centre 
etc. 

Online Platform citizen Achieved (( under Swachta app of urban development) upload 
Where 
can 

photos 
garbage 

of 

Disposal 
sanitary waste 

of to dispose of CPCB Guidelines for Disposal of sanitary waste have been sanitary waste provided to each ULBs, now installation of incinerators are under consideration. 

Remediation of| To stabilize the | There is no legacy waste in the Cant. Board Dalhousie and Bakloh. old dumpsite 
Whereas MC Chamba has started the remediation process and waste in form of RDF is being sent to the Cement Plant. MC Dalhousie and has still not started the remediation process. No Legacy waste in NP chowari, the site is almost clean. 

waste 

Mass awareness| To aware the | Achieved, Each ULBs have been directed to raise awareness in the citizens respective area. The committee decided that all the ULBs will launch weekly base cleanliness drive on the hotspot areas and all the Panchayal will do the same on monthly basis. Before and after pictures will be shared with the HPSPCB, Chamba. 



Special 
Taskforce 

To kecp a check | Achieved, the task force constituted under NGT order 603 willI illegal keep a vigil on the illegal dumping and burning of solid waste. and HPSPCB, submitting a monthly report to the committee, and notice has been issued to the defaulting ULBs. 

on 

dumping 
burning 

Plastic waste The 
plastic Collection Achieved, (all the ULBS have constructed the plastic waste collection centre, henccforth the committee is monitoring the monthly quantity of waste reccived). In the month of Feb MC Chamba, MC Dalhousie, and Nagar Parishad Chowari have sent the plastic waste of 468 Kgs, 537 Kgs, and 100 Kgs respectively to the HPPWD. 

management waste collection 
centre 

MRF For segregationAll the ULBs have constructed the MRF facilities at their and processing site. The MRF of MC Chamba is being identified in different locations. quantification 

Use of stored To 
plastic 

recycle, Single-use plastic is being sent to HPPWD, for road construction reutilized activities. 

Other plastic is being recovered during segregation and sent for recycling through registered Kabaribalas. 
RDF Used as fuel in Soiled plastic is being sent to Cement factories as RDF. In the the cement kiln month of January 2021, 2.67 MT waste was sent to the cement factory by MC Chamba. 

Out of 2126 Kgs Single-use plastic (useful), 320.20 Kgs have been used by HPPWD, and the committee directed HPPWD to expedite the process and also directed ULBs to provide clean plastic waste to the HPPWD 

Utilization of | Reuse 
plastic waste by 
HPPWD. 

Only 02 Nos of Brand Owners, the cases are under process. 
Registration 
under PWM 

Register 

Mass aware All the ULBs have been directed to raise awareness among the citizen by distributing pamphlets, through advertisements in 
newspapers and local TV channels, and by installing hoardings in 
their respective areas. 

Awareness citizens 

To check on Achieved, constituted under the NGT order in OA no 247. The illegal use of monthly report is being reviewed regularly. Plastic Bags and 
littering 
public places. 

Special task 
force 

Construction Allocation of | Collection of | All the ULBs have identified the lands for the processing of C&D 

T.3 

and appropriate waste waste. 
demolition Containers/ 
waste processing site 

Utilization of reuse All the ULBs have been directed to utilize the C&D waste in the lower layer of road pavement, in retaining walls 
C&D Waste 

Check on illegal 
dumping 

HPPWD and Forest Dept. have been directed to check on illegal dumping along the roads and submit the monthly report to the committee. 

monitoring 

1.4 Bio Medical | Inventoriztion Inventorization is completed For 
waste identification 
management 
Plan 

Issue HPSPCB is granting authorization atter fulfilling the specific conditions by the medical institution such as linkage with CBMWTP, deep burial pits. 

Registration 
authorization 



Linkage 
CCBWTF 

with For 

disposal
biomedical 

proper 525 medical institutions including Ayurvedic, PHCs, privatec of | hospitals have linkage with CBMWTF. 

waste 

1.5 Hazardous Inventory For Complctcd, total 35 nos. units are present in the Distt. Chamba waste 
identification 

management 
Plan 

Linkage 
the registered| HW waste 
recycler 

with For disposal of AIl 35 nos. units are linked with registered recycler/dealer.

Display boards As per Directed 

by 
NGT under OA 

All 35 nos. units have installed display boards in front of their| factories' gates. Hon' ble 

No. 804 

All the ULBs have constructed the e-waste collection centre for | the storage of e-waste. The committee is reviewing the quantity of 
waste received on monthly basis. 

| 1.6 E-waste Collection For collection 
Management 
Plan 

centre 

Awareness To aware the All the ULBs have been directed to raise awareness about the 
hazardous character of e-waste and about the nearest constructed 
e-waste facility among citizens by issuing press notes or by 
installing hoardings. 

citizens 

For proper HPPSCB has identified the bulk consumers and directions have Proper 
Channelization been issued to all identified bulk consumers to dispose off the e 

waste through a registered recycler. 
disposal 

Water Quality| Monitoring of To check the HPSPCB is monitoring the quality of water bodies under NWQMP| Management water bodies quality of water and results are within limits. 
Plan 

To recharge the | 43 NOCs issued by TCP in the last year all have a provision of 
water bodies or rainwater harvesting. 

Rainwater 
harvesting 

Conservee the 

water 

Muck To check on Regular monitoring of all the HEPs ensured by PCB. management of| muck dumping 
activities 
HEPs 

HEPs of 

To control and Jal Shakti Vibhag was directed to explore ways of implantation of the root zone technology in the Distt. Chamba. 

Primary 
treatment prevent 

sediments and system and root 

polluting matter 
the 

zone 

technology enter 
river. 

Domestic Monthly report 
of STPS 

Monitoring HPSPCB is monitoring STPs on monthly basis and directions havebeen issued to improve the quality of treated water and reuse same in agriculture allied activities. 

water 

management 
Plan. 

Up-gradation of| For 
STPs 

Jal Shakti and HPSPCB have jointly identified some sites in the Urban area of Distt. Chamba, where some households are not connected with the sewer line. Jal Shakti vibhag and MC Chamba were directed to achievel 

up- 
and gradation 

100% ensure 

connectivity. 
0% connectivity and take the necessary action as per provisions under the rules. 

Utilization of To utilize treated water 
Jal Shakti and Kirishi Vigyan Kendra are working together to utilize the treated water of STP Bhagot. 



Industrial Installation and Monitoring 
regular 
sampling 
ETPS 

There are 02 nos. of ETPs in the District Chamba, which are 
regularly monitored by the HPSPCB, Chamba. The last samples were within the limit. 

Water 

Management 
Plan 

Air Quality | Installation of To 
monitoring 
stations 

monitor The site for continuous ambicnt air quality monitoring stations Management ambient (CAAQMS) has been identified after joint inspection by SEE and 
SSO of HPSPCB. HPSPCB has started the manual monitoring of 
Chamba town on weekly basis and will continue it until the station 
is established. 

air 
Plan 

quality 

Metaling 
unpaved road 

of| To prevent dust HPPWD has completed a 2015.059 km stretch out of 25333.616 emission km of total length. HPPWD was directed to expedite the process. 

Regular 
Checking 

To check the Dept. of Police, RTO Chamba, HPSPCB, DFSC are organizing 
of emission 

standards 
monthly camp to check vehicular emission under an order passed 
by Hon'ble High court in COPC 111/2019. vehicles 

Stabilization of To prevent dust| HPPWD has been directed to formulate an action plan to complete Berms emissionn or stabilize the berms in the urbanized area and channelize the 
water alongside roads through a proper drainage system. 

Mining 
Management 
Plan 

Check on illegal To keep vigil 
mining 

6 Mining dept. recently auctioned illegal dump yard at Udaipur, 
Chamba of rupees 4,82,000/- 

Plantation at the | To shield the| Is being checked by the Mining dept. In the last meeting mining 
banks of the river banks and dept. was directed to submit a detailed status of mining activities 

in the district Chamba. river bars from 
erosions and to 
minimize the 
effect of dust 
emission. 

Noise Regular 
Monitoring of 
vehicles 

To check the use Dept. of Police, RTO Chamba, HPSPCB, DFSC are organizing 

monthly camp to check vehicular emission under an order passed 
by Hon'ble High court in COPC 111. 

of management 
plan 

pressure 
homs 

Nos. of To check the use The report is being reviewed on monthly basis. 
Challans by 
Dept. of Police, 
RTO Chamba 

pressure 
horns 

No. As per the direction, dept. of Police has registered all their SHOs 
of Distt. Chamba on "Shor Nahi App". 

of 

Complaints 
received on 

Shor Nahi App 

Horn not OK Dept. of Police is raising awareness among the citizens under the 
Horn not OK campaign. RTO Chamba started the use of the 
phrases like "Horn Na Bajayein'" behind the truck and tempos. 

awareness 

8. Rejuvenation 
of 

of Monitoring Status Water quality results of Khajiar Lake have been found 
satisfactory. Khajiar lake 

Waterbodies 
Due to no commercial activities in the COVID-19 lockdown, the 
water quality of Khajjiar Lake has been improved significantly. 

Deputy Commissioner- cum-Chairman, 
Distriet Level Committee. 



Annexure-

Quantification of waste 

MC Chamba. 

Biodegradable waste per capita: 220 gm/d 
Non-Biodegradable waste per capita: 130 gm/d 
total waste per capita: . 

350 gm/d 

MC Dalhousie 

Biodegradable waste per capita: 
270 gm/d 

Non- Biodegradable waste per capita: 250 gm/d 
total waste per capita: 520 gm/d 

Nagar Panchayat Chowari 

Biodegradable waste per capita: 
230 gm/d 

Non- Biodegradable waste per capita: 20 gm/d 
total waste per capita: 

250 gm/d 



H.P.STATE POLLUTION CONTROL BOARD 
Ofticc: VPO Rajpura, Tel1sil & Distt-Chamba, Pin-176310 (H.P.) 

Phone: 01899-2374265 
Website: http://www.hppcb.nic.in e-mail: pcbrochamba@gmail.com 

No-PCB/R0/CBA/NGT File /2019-/34-70 Date-1o20 

From: Environmental Engineer 

To ENONEER 
1. The Executive effees i&PH 

Division Clhamba, STPs Bharga. Sheetla & Bhagot 

Tehsil&Distt. Chamba. 

2. As per units list attached. 

Hon'ble NGT (PB) Now Delhi order datcd 17.09.2019 in OA. No. 829/2019 in the matter of 

Lt. Col. Sarvadaman Singh Oberoi Vs Union of India Ors- reg. 
Sub: 

Sir. 

This is in reference to Head Office vide letter no. HPSPCB/(NGT) Polluted River Stretches/OA 
No/673/2018-26742-52, dated 10/12/2019 on the subject cited above. In this context, as per Hon'ble NGT 
order on OA. No. 829/2019 and guidelines issued by The Central Pollution Control Board (CPCB) for the 
safe use of sewage/industrial effluent to minimize the water consumption. Therefore, you are hereby 
directed to utilize the treated sewage/industrial effluent in Agriculture, Horticulture, Plantation. Gardening 
and in toilet flushing activities as a measure to minimize natural water resources consumption and submit 
the compliance report to this office within week. 

Dr. R.K. Nadda 
Environmental Engineer 

HPSPCB Chamba 

Copy t0 
The Member Secretary, HP State Pollution Control Board, Shimla for iavour ot kind nformation and further necessary action please. 

Dr. R.K. Nadda 
Eavironmental Engineer 

PSPCB Chaanba 

o 

Coannad urith amCoonna 



1. M/s Chamera Power Station-I VPO (STP Upper Semleu)Khairi Tehsil Dalhousie Distt. Chamba. 

2. M/s Chamera Power Station-I VPO (STP Lower Semleu)Khairi Tehsil Dalhousie Distt. Chamba. 

3. M/s Chamera Power Station-1I (NHPC) (STP Colony) VPO Karian Tehsil & Distt. Chamba. 

4. M/s Chamera Power Station-II (NHPC) (STP Power House site) VPO Karian Tehsil & Distt. Chamba. 

5. Ms Chamera Power Station-1lI (NHPC) (STP Power House Site) VPO Dharwala Teh. & Distt. Chamba. 

6. M/s Chamera Power Station-Ill (NHPC) (STP Colony) VPO Dharwala Teh. & Dist. Chanba. 

7. M/s Baira Siul Power station VPO Surgani Tehsil Salooni Dist. Chamba. 

S. Ms Hotel Mount View near Bus stand Dalhousie Distt. Chamba. 

9. M/s Hotel Grand Near Bus stand Dalhousie Teh. Dalhousie Distt. Chamba. 

10. M/s Hotel Inderprastha near bus stand Dalhousie Dist. Chamba. 

11. Ms Snow Valley resort Dalhousie Tehsil Dalhousie Distt. Chamba. 

12. M/s Hotel King's Punchpulla road, Dalhousie Tehsil Dalhousie Distt. Chamba. 

13. Mis Hotel President Punchpulla road Dalhousie Tehst Dalhousie Distt. Chamba. 

14. M/s Hotel Ark Punchpula road Dalhousie Tehsil Dalhousie Distt. Chamba. 

15. Peace Channels Dalhousie Resorts Pvt. Ltd Tehsil Dalhousie Dist. Chamba. 

16. M/s S.S. Resort Patarani Road Dalhousie, Tehsil Dalhousie, Distt Chamba (HP). 

17. The Principal Dalhousie Public School Dalhousie rehsil Dalhousie Distt. Chamba. 

18. The Principal Sacred Heart High School Dalhousie. 

19. M/s Hotel Monga's Khajjiar road Dalhousie Dist. Chamba. 

20. M/s Hotel New Palace Subhash Chowk Dalhoasie, Tehsil Dalhousie, Distt. Chamba (HP). 
21. M/s J.K. International Baloon Church Road Dalhousie, Tehsil Dalhousie, Distt. Chamba (HP). 
22. The Principal Central School for Tibetans Dalhousie, Tehsil Dalhousie, Distt. Chamba (HP) 
23. M/s Dalhousie Height near Bus stand Dalhousie Dist. Chamba. 
24. M/s Hotel Blue Magnets VPO Banikhet, Teh. Dalhousle Distt. Chamba. 
25. M/s Chanju-1 VP0 Chanju Tehsil Churah Distt. Chamba. 
26. M/s Hotel Cozy Nook VPO IBanikhet Tebsil Dalhousle Distt, Clamba. 
27. M/s Hotel Dalhousie Grand VPO Banikhet Tehsll Dalhousto Distt. Chamba. 



H.P. STATE POLLUTION CONTROL BOARD 
HIM PARIVESH, PHASE III, SHIMLA-171 09. 

Dated:/0 No. HPSPCB/ (NGT) Polluted River Stretches/OA No/673/2018 A67 42-2 . Dated:/p 2 

To 

The Additional Chief Secretary (EST) 
to tho Govt. of Himachal Pradesh, Shimla-02. 

Hon'ble NGT (PB) New Delhi order dated 17.09.2019 in OA. No. 829/2019 in the 
matter of Lt. Col. Sarvadaman Singh Oberoi Vs Union of India & Ors-t 

Subject: 

Sir, 
In reference to the letter F. No. A-14011/1/2019-WQM-/ 8720 datcd 11.11.2019 received 

from Sh. A. Sudhakar, DH, WQM-I Division, Central Pollution Control Board, Delhi on the above cited 
subject vide which it has been informmed that the aforesaid order NGT order is applicable only to the coastal 

States/ UTs and hence CPCB letter dated I.10.2019 may please be ignored. However, necessary directions 
be issued to the concemed departments within the jurisdiction of the State/ UT for taking further necessary 
measures for management of generated sewage & industrial effluent as well as utilization of treated sewage/ 
industrial effluent as a measure to minimize n¡tural water resources consumption. 

In view of the above, Ühe concerned departments may be directed for further necessary action on the points mentioned by the CPCH vide aforesaid letter and to submit the Action Taken report to the H.P. State Pollution Control Board at the earliest please. 

Yours faithfully 

LUTION CONTRO BO 
D.Y. No. ..72 
Dispaic n,. 
Detd2/1 

STATE 

Aditya Negi, IAS 
Member Secretary HP State Pollution Control Board Copy to: 

Telephone No. 0177-2673766 

The Regional Officcr (s), H.P. State Polhution Control Board, Shimla/ Bilaspur/Baddi/ Parwanoo/ 
Dharamshala/ Kullu/ Una /Rampur/Kaunba/ Pnonta Saib for further necessary action in your areas 

of jurisdiction. All the ROs are 'further requested to submit the Action Taken Report to the 
undersigned within 10 days positively. 

FR 

EE 
TECL) 

rwdims l LPV, nducliss Aditya Negi, LAS 
Nlember Secretary lP State Pollution Control Board Telephone No. 0177-2673766 

1ndw eod, ud malnnd 

olaywxncn Cmp minmijed 

sedcpo1 

Coannad writh amCnonn 



H.P.STATE POLLUTION C ARD 
H.P.) Office: VPO Rajpura, Tehsil & Distt-Ch 

Phone: 01899-237426 
Website: http://www.hppcb.nic.in e-ma a@gmail.com 2++++++ 

NO: HPSPCB/RO/CBA/ E-Waste file/2019- 1o83- 1y Dated: 27/11/ 20 

From: Sr. Environmental Engineer 

To 
The Superintendent of Police Chamba Tehsil &Distt. Chamba (H.P.) 

The SDM Chamba, Tehsil & Distt. Chamba (H.P.) 
The SDM Salooni, Tehsil Salooni Distt. Chamba (H.P.) 

4. The SDM Churah, Tehsil Churah Distt. Chamba (H.P.) 
5. The SDM Bharmour, Tehsil Bharmour Dist. Chamba (H.P.) 
6. The SDM Dalhousie, Tehsil Dalhousie Distt. Chamba (H.P.) 
7. The SD4 Chowari, Tehsil Bhattiyat Distt. Chamba (H.P.) 

8. The Residential Commissioner, Killad, Tehsil Pangi Distt. Chamba (H.P.) 
9 The Superintendent Engineer, 1&PH Division Circle Office, Bharmour Chowk, Tehsil & Dist.Chamba. 
10. The Divisional forest officer, Chamba Tehsil & Distt. Chamba (H.P.) 
11 The Chiel Medical officer, Distt. Civil Hospital Chamba (H.P.) 

12. The Medical Superintendent, Medical College Chamba, Tehsil & Distt Chamba. 

13. The Superintenden Engineer, HPPWD Division, 7th Circle Dalhousie, Tehsi! Dalhouse Distt. Chamba (H.P) 
14. The Superintendent Engineer 18PH Division Chamba (H.P.) 

5. The Regional Manager HRTC, Chamba Tehsil & Distt. Chamba (H.P.) 
16. The Executive Engineer HPSEBL, Department, Chamba (H.P.) 
17. The Assistant Engineer BSNL Sub. Division Chamba (H.P.) 

18. The Superintendent Engineer, AGM Projects, HPPTCL Chamba Zone Chamb at Karian Tehsil & Distt Chanba 

19. The Dist. Food & Civil Supply officer, Chamba, Tehsil & Distt. Chaniba 

20. The Executive Officer Municipal Council Chamba, Tehsil & Dist, Chamba.( H.P) 
21. The Executive Officer Municipal Council Dalhousie, Tehsil Dalhousie, Dist. Ciamba. (H.P) 
22. The Chues Executive officer, Cantonment Board Da!housie Tehsil Dalhousie& Distt. Chamba 

23. The Chief Executive officer, Cantonment Board Bakloh Tehsil Bhattiyat & Distu. Chamba 
24. The Gov College Chamba, at Sultanpur, Tehsil & DisitChamba. 

25 The Chief Manager of Main branch State Bank of India, Chamba, Tehsil & t,: Chanba. 

26. The Chief Manager/Branclh Manager, ICICI Bank, Eirarmour Chowk Chamba, iens1l & Disit. Chamba 

27. The Post Master of Distt. Post Office at Chowgan, Tehsil & Distt. Chanba 

28. The Chief Manager /Branch Manager, Punjab National Bank, Near Post Office Chamba, Tehsil & Distt. Chamba 29. The Govt. ITI Men College, Near Bhuri Singh Power House Tehsil & Distt. Cliamba 
30. The Govt Women I'TI College, Near Bhuri Singh Power House "Tehsil & Disit. Chamba 
31 The Gov. ITI Tissa at Koti, Tehsil Salooni, Distt. Chamba. . 
32. The Covt. IT1 village Lachori, Post Office Thakar Matli,Tehsil Salooni, Distt. (Chamba. 
33. The Govt. ITI Bharmour, Tehsil Bharmour Distt, Chamba. 
34 The Govt ITI Chhatrari, Tehsil Bharmour Distt, Chamba. 

35 The Govt. ITI Salooni,Tehsil Salooni, Distt. Chamba. 

36. Tie Govt. IT1, Bhanjraroo Tehsil Churah, Dist. Chamba 
37. The Govt. ITI, Garnota- Siunta, Tehsil Bhaltiyat, Distu. Chamba, 
38. The Private ITI, M/s Millennium ITl, Village Saru Telhsil & Distt. Chamba 
39. The Private ITI, M/s Butt ITI,VPO-Bathri, Tehsil Dalhousle, DistChamba. 
40. The Private ITI, M/s Butt ITI, Khush Nagri Bhanjraroo,Tehsil Churah, Disti Cianba. 41. The Private ITI, M/s MAA Jawala ITI, VPO-Bhadram, Tehsll & Distt. Chanmba. 
42. The Private !T1, M/s MAA Jawala I'TI, VPO-Parel, fehsil & Distt. Chamba. 
13 The Private ITI, M/s HILL Modern 1TI, VPO-Bhaclramn, Tehsil & Distt. Chamb. 
44 The Private IT1, M/s Teg Bhadur ITI, Village Balu, Post Office Sultanpur, Tehsil & Distu. Chamba. 45. The Private lTI, M/s Jeevan Lakshya ITI, VP0-Rajpura, Tehsil & Distt, Chamba 46. The Principal DAV Public School Moh. Hardaspur, Teh. & Dist. Chamba. 
47. The Principal Dalhousie Public School Dalhousie Tehsil Dalliousie Distt. Chamba (H.P.) 48. The Prinecipal Sacred lieart High School Dahhousie, Tehsil Dalhousie Distt. Chamba (H.P.) 49. The Principal Dalhousie Hill Top School Dalhousie, T'ehsil Dalhousie Distt Chamba (it.P.) 

0/ 



50 The Prncipal Central School for Tibetans Dalhousie, Tehsil Dalhousie Distu. Chamba (1.P.) 
51 M/S Chamera Power Station-I (NHPC Ltd.)VPO, Khairi Tehsil Dalhousie Dist. Chanmba (MP) 
52 M/S Chamera Power Station-l1 (NHPC LId.]VPO, Karian Tehsil &Distt. Chanbha (11.P.) 

53. M/S Chamera Power Station-l (NHPC Ltd.)VPO, Karlan 'Tehsil & Dist. Chamba (11.P.) 

s4. M/S Baira Siul Power Station (NHPC) Ld. VPO, Surangani Tehsil Salooni Dist. Chamba (11.P.J 
55. M/s GMR Bajoli Holi HEP VPO Holi Tehsil Bharmour Distt. Chamba (tI.P.) 

56. M/s Greenko Budhil HEP (70MW) VPO Khadamukh Tehsil Bharmour Dist. Chamba (1.P.) 

Subyect: Regarding compliance of E-Waste Management Rules-2016, 

S 

n continuation to this office vide letter no.729-87 dated 22/09/2020 in reference to Heacd offce vicde letuer no 

1IPSPCB/E-Waste (Management) Rules, 2016/26755-65 Dated 10/12/2019, on the subject cited above. In this regard. It is to be 
formed that for the implementation of E-Waste (Management) Rules, 2016 for consumer, bulk consumer of electrical and 

electrenie equipment isted in schedule-I shall ensure that e-waste generated by them is channelized through authorized dismantler 

or recycler 

Worthy Deputy Commissioner Chamba has also issued the directions during the meeting of Distt. Environnentl Plan 
held on 26.11.2020 to all concerned department/Industries to take corrective measures for proper disposal of E- Waste as per the 

E-Waste Management Rules, 2016. 

Note: In Himachal Pradesh 02No. Authorized dismantler/ recycler i.e M/s Shivalik Solid Waste Management Ltd., (Unit-1) 
Village Shobowal, Tehsil Nalagarth, Dist Soloan-HP. Contact No. +91-7814928131 (Mr. Rajeev) and M/s Ortech india 

Corporations, Plot No. 67-B, Industrial Estate, Lodhi Majra, Baddi. 

Therefore it is requested to be submit the annual returns regarding E-Waste (Management) Rules, 2016 

for the last year 2019-20 and quarterly return up to 30.09.2020 to this ofice within two days as per desired format in 

form 3 a/w Maifest form-06 (download from the link htups:z/hnacb.nitn/uwaste /1kkL d ) and dispose of all 

generated E-Waste as per above said authorized dismantler or recycler, so that the supplicd information could be 

submirted to CPCB as per the stipulated time and period. Please viewed this matter seriously, Hon'ble NGT is monitoring 

this matter under 0.A No.512/2018. 

Treat its most urgent 

Encl.:- As above 

Yours faithfully. 

sEnvironmental Engineer 
HPSPCB,Chamba 

Copy to: 
1. The Deputy Commissioner Chamba 1Tehsil & Dist. Chamba (H.P.) for kind information & necessary action 

Please. 

2. The Member Secretary, HP State Pollutio Control Board Shimla for kind information e & necessary action 

Please. 
M/s Shivalik Solid Waste Management Ltd., (Unit-11) Village-Shabowal, Tehsil Nalagarh, Dist. Solan-IP to coordinate 
with all bulk consumers as per above said detail of Bulk consumer at Dist. Chamba. 

. M/s Ortech India Corporations, Plot No. 67-B, Industrial Estate, Lodhi Majra, Baddi to coordinate 
with all bulk consumeis as per above said detail of Bulk econsumer at Distt. Chanmba. 

SrEnvironmmental Engineer 
HPSPCB,Chamba 

** 



H.P.STATE POLIUTION CONTROL BUARD 
Ottice. VPO Rajpura, Tehsil & Distt (Chamba, Pin-176310 (H.P.) 

Phone: 0 1899 237426 

Website http://wwwhppcb.ntc.in e-mall: pebrochambadgmall.com 

26/322 Dute 3/-3 No-PCB/ROCBADEr(71)/2020. 
From: SEE- eum- M.S., Distt. level Committee 

The Membher Secretary. 
H.P. State Pollution C'ontrol Board, 

Shimla-09,. 

Preparation of District Environment Plan in eompliance with the order passed by Hon'ble 

NGT in 0A no. 360/2018- reg. 
Sub: 

Sir, 

This is in reference to your offtice letter no. PCB/NGT Matter/2020(O.A. 360/2016)- 26332-54 

on dated O5.03.2021 on the subject cited above. In this context, as per supplied data by the committee 

members, a review meeting is being held on every month under the Chairmanship of worthy Deputy 

Commissioner- cum- Chairman of Distt. Level Committee and observed a significant improvement in 

the various thematic areas. It is submitted that after achieving the primary goals, the DEP is being 

revised to set up secondary goals. 

Therefore, compliance of Distt. Environment Plan duly signed by worthy Deputy 
Commissioner- cum- Chairman of Distt. Level Committee enclosed herewith. 

Submitted for further necessary action, please. 

Yours Faithfully, 

Encl:- As Above 
Dr. R.K. Nadda, 

Sr. Environmental Engineer 
Cum-Member Secretary, District level committee, 

HPSPCB, Chamba 

Copy To: 
1. The Deputy Commissioner-cum-Chairman, Distt. Level Committee, for your kind 

information, please. 

Encl:-As Above 

Dr. R.K. Nadda, 
Sr. Environmental Engineer 

Cum-Member Secretary, District level committee, 
HPSPCB, Chamba 



H.P.STATE POLLUTION CONTROL BOARD 
Regional Office Una 

Phase-IV Rakkar Colony, Tehsil & Distt. Una, Pin-174303(H.P.) 
Phone: 01975-238131 

Website: http://www.hppch.nic.in e-mail pcbrouna@gmail.com 

No: HPSPCB/RO/Una/District Environment Plan Una/2021: 38R9 
Environmental Engineer Dated:3o -o3.«A From: 

To 

he Member Secretary, 
HP State Pollution Control Board, 
Shimla-9 

Subject: Preparation of District Environment Plan in compliance to the orders of Hon'ble 
NGT in the matter 360/2018-regarding. 

Sir, 

With reference to your office letter no. PCB/NGT matter/2020(0A No. 360/2016)- 
27428-37 dated 24/03/2021 on the subject cited above. In this regard, the progress report in the 

desired format on thematic areas as proposed in the District Environment Plan-Hamirpur duly 

approved/verified by worthy Deputy Commissioner Hamirpur, Distt. Hamirpur (HP) is hereby 
enclosed as Annexure-A for your kind information and necessary action please. 

Yours faithfully, 

Encls. as above.

ST t 
Er.SK Dhimaa 

Environmental Engineer



ANNEXURE 
Seven (7) thematicareas (DistrictEnvironmental Plan:Ilamirpiur) Sr. Theatle areas/ 

No. Purpose Measureable Outcome till date. 
Actlon areas 

1 Waste Management Plan 
Solld WastelNR/O ULU'S a) 

Formalion l W.ird| To krr vigil l Ward Sanitation Committees has been constituted Sanit.atin Comnitte 
uete people by all the UI.H's and Rural Department as apprised in the meeting held on dated 13/07/2020. Also Self | llelp Groups in UL's has been constituted. 

ULBs have been male Large Dust bin free 

(whereas 10 No. twin litter bins are still fixed in 

Alloc.ation ol lesij;niled | Sejprepatio dusthins ie.lor DRY &WET 
W.aste sej.arately 

Sujanpur town) and Collection 
vehicleswithpartitions for Wet and Dry waste is 

being used by ULD's ftor Door to Door collection. 
To make WlR's l.uge Dust Proper Collection and Allthe UL.B'shave started door to door collection ol Bin Free and to inerease Segregation Solicl Wasteand Collection vehicles with partitions 

for Wet and Dry waste is being used by ULB's for 
Dor to Dour collection. 

100% dour to door 
collectiwn 

Involvement ol NGO's/ECO | Awareness 
clubs NCC/NSS/Scout Guide 

Yes, NGO-Paryas Society has been involved by 
ULR's. wareness programs are also being 

conducted regularly through SelflHelp Groups. 
Collection vehicles with partition for Wet and Dry 
waste are being used by ULB's for door to door 

collection of solid waste

Segregation at Collection Segregation Vehicle Level 

Use of Sanitary Land Fills Proper Disposal No 

Material Recovery Facility 1. MRF Facility has heen provicded by MC 

Hamirpur (Operational) and NPNadaun

(0perational). 
NP Bhota has provided MRF facility on 

temporary basis and is operational. Land 

identification work for Solid Waste 

Recovery 

Processing Facility is still in progress. 

3. MC Sujanpur- Under construction. 
The Temple Trusts are managing the Nowers at 
their own level. 

Reuse of llowers in making | Proper Use 

Dhoop&Agarbattis 

Solid Wastcin Rural areas 

Reuse of Gobar (Dung) in | To be 

making Bio Bricks/Flower| Funeral& as Fuel 

Pots/1.ogs) 

in Managed at household level as manure in 

agricultural land. 
used 

Reuse of Gobar as DIYAS Lightning 

Agriculture Waste as Fuel or Fuel & Manure 

Compost 

Managed at household level as manure in 

agricult.al Lnd 

Pine Needles Fucl Briquelle 

Furniture Lantana 

Pesticide/Fertilizer Managed at household level. 
Cow Urine 

Jeputy Commiscior. Zer 

DDistrict Hamirpur (H.Hheu 

I.Solid Waste Management facilities based on 
luster basishave been proposed block wise 
in the iamirpur District as told by PO 

DRDA n the meeting held on dated 
05/10/2020. 

2Land identification/Land transfer work is 
in progress as reported by all the Block 

Development Officers District Ilamirpur in 
the meeting held on dated 05/03/2021. 

3. The wortl1y Chairperson in the meeting 
held on dated 05/03/2021 has directed PO 
DRDA and all the DO's to speed up the| 

process for land identification or transter 

ia Zero waste management Segregatiun ol waste 



process nd start the land development 

work for the Solid Waste Management 
acilities and submit the report in the next 

Imeeting Making of soak pits lur liquid | Control 
Provided at individual houschold levels. 

Plastic Waste 
PW Collection centres |Collection Collection centers have been established by 

ULB and Rural Department. 
Details of Plastic waste collected under Buy 
Back Policy till date as reported by ULB's is as 
below: 

1. MClamirpur- 779.5 Kgs 
2. MC Sujanpur- 1130 Kgs. 
3. NP Nadaun- 994 Kg 
4. NP Bhota- 600 Kgs. 

Physical and Financial Report of Registered 
Rag pickers in r/o DRDA Hamirpur (1.P.) 
received from PO DRDA llamirpur is enclosed 

as Annexure I. 
Details of Plastic waste Pickers authorized as 
reported by ULB's is as below: 

1. MCI1amirpur- 23 Nus. 

2 MC Sujanpur- 1l Nos. Rag Pickers and| 

05 Nos. Scrap Dealers. 

Authorization of PiuV Pickers Collection 

3. NP Nadaun- 02 Nus. 

1. NP Bhota- 02 Nos 
Yes, NGO-Paryas Sociely has been involved by 

ULB's. Awareness programs are also being 

conducted regularly through Selfllelp Groups. 
Detailed report for Plastic waste reused in 

road making received from the Superintending 
Engineer, PPWD Hamirpur Circle is enclosed 

as Annexurc II. 
No 

Linkage with NGO's/ECO Awareness & Collection 
Clubs 

Use in Road Making Disposal 

Making of Poly bricks, Poly | Reuse 
wall, Poly toilets, Poly 
benches 

All the ULB's have signed MOU with M/s Ultra 
tech Cement Plant and baled plastic is being 
sent regularly to cement kiln for co-processing 
Details as received from ULB is as follows: 

1. MCHamirpur- 30 tons 

2 MC Sujanpur- 07 tons 
3. NP Nacdaun- 03 tons 

Fuel for Cement kiln Disposal 

4. NP Bhota- nil ( 1 ton in storage) 

C&D Waste 
Establishment of Deposition Collection/Settlement 

Points 

Sites for Construction and Demolition Waste 
management have been identified by all the 

ULB's in District Hamirpur. The Hon'ble NGT 
has framed a District Level Committee under 
the Chairmanship of Addition Deputy 
Commissioners vide OA no. 603/2019 titled as 
Rajiv Verma versus State of Hlimachal Pradesh 

&Ors for checking the illegal dumping of debris 
and garbage for road construction activities 
throughout the state including along the rivers. 
The District Level Meeting is being conducted 
on quarterly basis. 
No 

eputy Commissioner 
Distnict Hamirpur (H CD Waste Recycling Plant Recycling 

soil Directions will be issued to all the Gram Enmpty Cement Bags prevents 

wall PanchayatPradhan/ 
Secretary/MahilaMandal/Self-help 
through Block Development Officer to reuse 
the empty cement bags for making of nmats or 

other products with help of SIHGs in the next 

meeting 

erosion/Retaining 
formation Group 

Blomedical Waste 
CBWTF Facilities for each| Proper & Regular Disposal 

d Common Bio Medical Treatment Facilities for 

| each medical block is efective & functioning as 



medical block per rules. 

BAR CODE system Effective disposal Bar Code system is effective and functioning. 

Covering of Ayurvedic and Proper Disposal 
Vet. Hospials Under CBWTF 

Ayurvedie and Veterinary lospitals under 

CBWTF is valid upto 31/03/2021& is now 

effective and functioning. Details received from 
IIPSPCR Central Lab Parwanoo are enclosed as 

Annexure lI1. 
Yes, Regular inspection is done by HPSPCB 

Central Lab Parv.i1100. 
Inspection Regular 

HPSPCB 
by Proper Functioning 

Hazardous Waste 
Hazardous waste collection Collection 
centre in each Industrial 

Completed & Ensured 
There are agencies/units in the state ajpproved 

by the SPCB lor the collectivn/tr.ansportation/ 
treatment ol 1z.ardous w.ste. All te 

Iazardous Waste generating units/industries | 

have agreement with govt. authorized IIV 

disposal/recycling facilities. All the authorized 

units are submitting HW Annual Returns in 

Form IV. 
Provided by Authorized Recycler or disposal 

facilities. 

Area 

Transport Vehicle for HW in | Disposal 
cach industrial area 

No HW Treatment Plant at Distt. Collection 
Level 

Proper function The same is being ensured by PCB. 
Implementation of bylaws 

HW Envt. Protection Approval of 

Industries 

Non 

E-Waste Waste 
Toll free no. for collection M/s Shivalik Solid Waste Management Ltd 

Unit-l1, Village Mazra, PO Dabhota, Tehsil 

Nalagarh, District Solan HP 

Contact No: 01795-260127 
Collection centre (kiosks) has been established 

by the ULIB's lor collection of e-waste._ 
Directions have been issued to all the ULB's 

Collection 

Collection Collection centers 

Authorization of EW Pickers Collection 
and Rural Departnment to register e-waste rag8 

pickers. 
The worthy Chairman has directed from time 
to time that all the remaining ULB's and BDO's 

should sign an agreement with Govt. 

authorized recycler and dismantler. 
Awareness programs through Self-help groups 

at ward level are being organized by ULB's. _ 

Disposal Proper Disposal Centers 

Awarencss 
Mass Awareness 

Water Quality Management 
Mobile toilets for industrial ODF 2. The same is being ensured by the Industries 

Department. 
In this regard it is submitted that in industrial 
areas all units have their separate toilets, so no 
demand has been received from any unit. 

areas 

Biodegradable ldols Contamination Free 

The Temple Trusts are managing the 

biodegradable worship material at their own 
level. 

Worship Material Contamination Free 

Biodegradable 

nBan on Commercial Sale ol | Replenishment of UGW 

Water 
Deputy ComAission 

District Haiirpuy 
Plantation 

Increase the UG Water Rain Water Harvesting technique is being 
adopted by industries/units. 

| Water Recharge Methods 

Level 

1. Plantation drives are being conducted by Forest department regularly and report received 
Department is enclosed as Annexure IV. 

Rain & Increase the UG 

from Forest 

2. The worthy Chairperson has directed the Forest Department to carry out plantation based on root zone 



M.as Awir% 
y ll on latrl "/0 1/20021 

Aw. all q1.ality |Awr uut.a r tuulue te il iy 

|lurrlrp.u lue n. 
1Donmestle Sewip* Miapenme 
Need uf Co n SP | Cullrtlon ad'ualmru 7u' o|"T.ation. 

. 

u d ill lr tmpletrd by 15 
Auil 2)21 ppri'rd by th 

I:utiv Enpner1, [V Iuni1 ur in 

/01/2021 

lin Methanation Tame'nl 

IBio Fuel Cell Teaet nl leI ity | 

pudution 

Industrlal Wastewaler Managennent 
ETT Plants lndivilu.al Iamel plnt inl.alleal by Water 

Pollutin, induti"/unils. Regular ainpling is 

ru olutrd by IPSICH a% prr the | 
presilrd uledule 

Tiealil 

Land Fills lor nlustulal| Treatment 
Water trom oilers 

Tramenl Nil CETP 

Reul.ar inn.prtln.and .nplinp (hoth air and 
W.lrr) is einp Icd out by II' State 

Pollution (ontrol Board. Muntlhly report in 

Compliante lo llon'ble NGT orders dated 

(0:1/01/201 in 

Pary.iv.armSur.ak:ha S.amiti.anr. V/s UOI and 

r' OA No 593/2017) is being sent to l10| 

Shima by II'SPC.H IRO lUn.i. 

Regular lnset tiou Miliatiun 

tlie matter 

Air Quality Management 

Up prad.ition ol caistip Air| Redulion in air pollution. 

Pollution Control Syslems 

Air Pollutim; ndustries in the District 

Ilamirpur 
Pollution (ontrol evices and suine is being 

verilied during regul.ir in:pretions by P'SPCB 
Air P'ulluling indu,tries ave installed 

adequ.ile Air Pollution (Cuntrol Devices and 

Sume is bem vril1ed during regular 

inspectivns by ||sP(C 

5. 

have intalled adequate Air 

Direction to the industries Reduction in air pollution. 

he 
lor rovIn} 

conditos ol AlCDs and 

incre.as in vigilane 

Boiler Conversion nl| lreVenls Au Pollution 

elrttit.al or i.s 1oiler 

have installed Air P'ullutng industries 
ulequate Air lollutun Control Devices and 

e I bemg Veilied durmK regular 
impelio by 1PSl'CB. 

All the Stone (rushers have provided adequate 

Air P'ollutioun Cantiol Devices and Ambient Air 
Quality Moituing is being carried out by 11P 
State P'ollution Control Boar 
Veliules are being clhecked lor litness by 
Repivn.al Transport Ollicer. 

To Tease eiphi ol l'rovents Air Pullutiun 

Chimney'

Proper implementation Pevents Air l'ollution 
measures lur Stone (.rushers 

P'roper Maintenance ud Pvents Air Pollution 

checking 
Engines 

Vehitular 

by Prevents Air Pollution Roads are being m.aintained by IIPPWD, Rural 
department and UlLB's. 

Road Maintenance 

Pavement etc. 

Strict Vigil is being kept by all the authorized departments. 
The same is being ensured by ULD's and at Panchayat level. 

Ban on Garbage burning Prevents Air Pollution 

Ban burning of Prevents Air Pollution on 
Agriculture Waste as Parali 

elc. 

6. Minlng Acllvity Management 



Controlling Mining Actvity Initiated 
Minng Depu tnet. T'ola De.utnit 

.nt ill 

the utliori?ed 
lep.utments 

under urnes 

Miner.als (Dsrlonent & Regulitiu 11) 

Complaints agaunst Minng Nl 
1957 

omnon (umpl1nts 
are beng Jdii esrat lhy 

Mining Dep.utment 
The wth Deputy 

ommissier 
llmiupur, 

D;sttut 11.I11urput 
un 

1he meetng helt on litedl 
v/03/0:1 

has 

directed the Mmn: Otit, IIinmuput 
th.t 

llying sqju.ul sh.all be 
onstitutrl 

unmlei th 

(h.irm.ulship 
ot the coner ned SDM toehe 

illegal 
minngitvities 

n thr Distiie 

Pollution 

7. Nolse Pollutlon Management Regulir 
Vehule 

nonitonng 
Dives to thrk 

Illegal use ol 
l'ressure 

lons Is bng 

ronductel 
Polee 

Dep.rtnent Copy 
the 

purt receivrd s encloseds 
Annexure V. 

Already 
lormed by District 

Admnistr.atiun 

Ban on pressure horns I'revents Nore Polluton 

Formation of Silent Zones 
Prevents Noise P'ullullon 

Austic 
endourrs 

have been 
nst.alled on all 

the 

Sound AbsorberIs in Prevents Noise Pollution sets 

Industries 

the 
inst.alled G 

nlutr/units 

Thu s.nIe Is beiIn 
v'nsurrd by i 

he 
Pollutiun 

(unll 
Boad.s per 

theu vlli.l 

1.nd.il 

Implementation ofl Bylaws 
P'revents Noise Pollution 

Formation of Green Mufller 
Prevents Noise Pollution 

Green belt has been provided by all the Stone 

Crushers ol the District to contain the noise 

and dust cmissions 

Vehicles are beng 
checked lur Iitness by 

Regonal Transport OfticerlIamirpur 

Proper 
Alainten.1nce and Prevenls Noise Pollution 

service ot V'ehicul.r Fngines 

Environmental Engineer 
HPSPCBUna, District Una (lUP) 

Deputy Commissioner 

Hamirpur, Distt. Hamirpur (IIP) 

D ConniusSIONer 

Dst Hamirpur (H.P) 



Anntyw 

ysical and Financial Report of Registred Rag Picker in r/o DRDA Hamirpur (H.P.) erort as on July 2020 to February 2021( As per BDOs monthly report)
Arkievement prer ivus Month January 202 irhieveinent uring ihe Month Feruar 221 

Total achievement 
ame of .No. 

|Block 

(ihg)| ^us. it(K |S P (heu .tft Plastirros 

(he) 

. t iPlastirIron ln Paper (K2iLed an.) 

i 'aper 
ihe 

\nioun: iiniatir |lra Tia| l'aper 
imunt (ln 

h 
lacs. thg 

i 

Bamson :027 3540 93 29 735 495 86 67 507 1794 1522 0.55 

).. 

0.15 0.15 45 69 

2 Bhoranj 
300 684 69 ió 

Bijhari 
282 1,4a 2090 4711 1332 

891 3764 608 44 1.10 930 4-41 98 
89) 

714 118 0.02 3 397 382 191 

Hamirpuur 42 86 53 C.19 

0.2 
Nadaun 870 686 8815 97 207 2.5 200 25 196 9.0 ).09 6674 9027 6982 08 i6 224 

50634 to 0.08 0.1i 1402 227134 
893 824 419 0.255 0.38 

2527 035 0.52 

6 Sujanpur 

113.0.72137 19625 1133020643 59%.235 5.05 
i6885 9670| 16935838 482.255.33 18| 2740 b60 | 3708 308 

146 
Total i0252 

Deputy Direst nT Officer 
DRDA Distirpur IH.P) 



Anneu 

Information regarding Plastic Waste Management in respect of 8th Circle, HPPWD Hamirpur Plastic received (kg) 
Name of the road where plastic waste is used Plastic Balance 

(in kg) 

Division Plastic used (kg) 

on re pair and mnaintenance work 

6 

1 

1 rpur S.ijan1irtna! at rd i8/:300 t 24/720 215 

2 
o 6/100 at various R!) 
Patch work on Naduar Sujan)ur road at RD17/0 

Tauni Devi 1(040 

183 

0 18/0 
. Work on Siija::i iia1!1999r v 

A/R&.M/0Dha : u Tii k1 18/00 0 )30 
o36/00 pitch Work it Vilus R 

A/R &1/0 Kudiniar miasyaia'0 km. 0/00 t 70 
12/00 patc wurk i variuus R) 
AR& M/O }h.iiir en 'tif ki11. (1/00 2 Hamirpr 

30 
2/00 patch work a \ lis RD_ 
A/R &M/0 \e'i har:.aiB.leta 1ti R. 1)/190) o 

7 

12/00 )atchh WO:k tViouS RD 
Barsar 

Soranj

1485 
4718 6203 Total 

1rinfenidingn 
i: ircle, PPWID 



AnnxuL 

Detailed Status under BMWM Rules, 2016 up to 26.02.2021 

Consent Status 
Authorization Status 

No. of Numbers of 
No. o 

applications Numbers of Consent 
received for 

Nos. of 
applications Numbers of No. of No. of 

No. of 
auhtorizations authorizationauthorization Consentrecommended 

granted to to HO 
Healthcare ConsentCa Consent 

ses under 
Name of received for No. of 

Particulars 
District Facilities grant of cases granted to 

Healthcare 
grant of Cases under cases Rejected | Consent under| Healthcare 

BMWM Rules, 
inventorized authorization Process Rejected 

Process facilities 
under BMwM facilities 

Rules, 2016 2016 

24 17 
) Bedded 24 24 17 7 

Govt 
(i) Non 

bedded 
169 169 144 25 

15 3 
Allopathic () Bedded 13 8 6 

Private 
(ii) Non 

bedded 
55 55 

224 12 25 39 25 2 12 
Total 264 261 

() Bedded 

Govt 
(i) Non- 

73 73 0 --** 

bedded 
Hamirpur 0 0 0 

Ayurvedic i) Bedded 

Private 
(ii) Non- O 0 --- **** 

1 
bedded 

Total 78 75 74 2 Z 

237 237 237 0 0 --** 

Govt 

*** *** 

|Veterinary Private 

237 237 ---- 

Total 237 

0 0 -- --- -

Industrial Unts 



Annwu- V 

Monthly Progress Report in compliance to NGT OA No. 673/2018 for the Month of 02/202 
New Plantation 

Survival %age 

Circle Division Range Block Beat Name of Area Area In ha ) Achievement No 
No. Of Plants Name of Species 

Phy.( In Financial ( In 

ha) 
Planted 

RS) Tun-97C. Drex 300, 

Ama-45C 
Sh:sham: 5CO 
Kacrra- 20C amun-80 

92% 
2500 | Sujanpur Bir Baghera Govt. Land Samona Hamirpur HamirpUr ami2ur 5 348400 

92 Bamco0 2CC Sr.sham 

400 
Hamirpur Hamirpur HamirpLr Hamirpur Jhaniari P51 Dugnera C1 65600 =2 200 

Bambcc: 250 

Jacaranda: 2CC. 

Amaltash =50 Gu'mohar 

94% 

3 3 98400 600 
Hamirpur Hamirpur Hamirpur Hamirpur Bajuri Salasi Na lla 

=100 

Maintenance of Plantation ( 1st year Maintenance) 
P 20 Ma lag C2a 

92% 
1820 60 Arjun=60 

Nadaun |Kangoo Kangoo 
Hamirpur Hamirpur 

Khair =8c 
Tuni -40 

90% 
2 2 3640 120 

Nadaun Kangoo Dangr P 22 Kunna C2b 
3680 13 13 517860 

Total 

Deputy Conservarpr of Forest 
Hamirpur Forest Oficer 
Hamirpur 



AnruyL V 
No 21 9143 

From 
The Superintendent of Police, 
Hamirpur, Dist. Hamirpur. 

To 
Er. S.R Dhiman, 
Environmental Engineer 
Regional Office Una 

Himachal Pradesh Shimla. 
Datedo3 2 

5"Meeting of the District Level Committee consitituted in compliance of' Ilon'hleNGT 
Order dated 15/7/19 in O.A no 710/2017 tital Shailesh Singh V/s Sheela Iluspitnl & 
Trauma Centwer Shahjahanpura & ors and otlhers and order daled 26-9-2019 iti 
0.A no 360/2018 tital as Shree Nath Sharma V/s Union of India regarding Implementation of District Environment Plan for the checking of illegal mining under Mining Act during the Dec.-2020 to Fcb. -2021 

Subject: 

Sir 

Kindly refer to the letter. No. HPSPCB /RO /Una / District Evn. Plan (Hamirpur ) 202 3154-79 DATED 22-02-2021 on the subject cited above. 
In this regard, it is submitted that consolidated report of this district point no 1 and (under Mining Act.& Noise & Air pollution w.e.f.Dec.-2020 to Feb. -2021 )is as under -

Head 
Illegal Mining 
Noise 
Air pollution 

Challan 
120 

S.No. 
1.' Fine 

5,81.100/ 13 

25 

Hence report submitted for favor of perusal as desired please. 

Yours aithfully 

(Rob MTIs 
or Supeiilenden Pl.ce 

1lamirpur,Distt. tiupur. 









































ANNEXURE-I 

Progress report on seven (7) thematic areas (District Environmental Plan, 
Kullu 

S Thematic areas/ Purpose Measureable Outcome 
till date. No. 

Action areas 

1. 
a 

Waste Management Plan 
Solid Waste/N R/O ULB'S 

Formation of Ward Sanitation| To keep vigil and cducatc Process has been initiated by 

Committee people the ULB s. 

Allocation of designated Allocation of designated dustbins Segregation 

i.e. for DRY &WET Waste dustbins is yet to be initiated by 
the ULB's, however approxX. 
60% of dry and wet waste is 

being segregated at household 

level. 
100% door to door collection 

by the ULB's 

separately 

To make ULB's Large Dust Bin | Proper Collection and 

Free and to increase 100% door to | Segrogation 

door collection 

Involvement of NGO's/ECO Awareness The ULB's linked with 
NGO's, Students for clubs NCCNSS/Scout Guide 

awarenesSs. 
Segregation at collection 

vehicles are ensured by 

ULB's. 
No sanitary land fill exists in 

Distt-Kullu. 

Segregation at Collection Vehicle Segregation 
Level 

Use of Sanitary Land Fills Proper Disposal 

All ULB's provided the MRF 

facility. 
To be initiated by ULB's. 

Material Recovery Facility Recovery 

Reuse of flowers in making | Proper Use 

Dhoop& Agarbattis 

Solid Waste/N R/O RURAL AREAS 
Training of self-help groups 
has been conducted by the 
DRDA, Kllu for making 

flower pots from Cow Dungs. 
Approx. 10,000 No's of Diyas 
made of cow dung were sale 

out during the Diwali festival 

in 2020 by DRDA along with 

self-help groups. 
To be initiated by Agriculture 
Department/Gram Panchayat. 

Reuse of Gobar (Dung) in making To be used in Funeral& 

Bio Bricks/Flower Pots/Logs) as Fuel 

Reuse of Gobar as DIYAS Lightning 

Agriculture Waste 
Compost 

as Fuel or Fuel & Manure 



uel Briquctte 
Pine Nccdles 

No such industry exists in 

Distt-Kullu. 

'urnitr 
No such idustry eXIstS in 

Distt-Kullu. Lanlana 

Pesticide/l'ertilizer To initiatcd by the agriculure 

Department, Kullu along with 

Gram Panchyats. 
01 No's of shed under 

Cow Urine 

Zero waste managcmenl 
shcd Scgregation of waste 

construction at Nirmand. Disti 
Kullu by DRDA. 

305 No's of soak pits are 

provided at household level by 

DRDA. 

Control 
Making of soak pits for liquid 

waste 

Plastic Waste 
PW Collection centers 

Collection PW collected by the ULB's in 

the MRP. 
04 No's of rag Pickers 

registered by the MC Kullu, 

03 No's by NP Banjar and 04 

No's by NP Bhunter. 

Collection 
Authorization of PW Pickers 

Awareness & Collection NGO's linked and awareness 

activities conducted time to 

Linkage with NGO's/ECO Clubs 

time by ULB's. 
To be initiated by ULB's 

Use in Road Making Disposal 
To be initiated by ULB's 

Making of Poly bricks, Poly wall, | Reuse 

Poly toilets, Poly benches 

Fuel for Cement clin Disposal 
117 tons RDF sent to the 

cement plants from WTEP, 

Rangree and 2.960 tons set 

by the NP Banjar. 

C&D Waste MC Kullu& Manali has 

identified the C&D Waste 
Establishment of Deposition 

Collection/Settlement 

Points sites. 
To be initiated by ULB's 

CD Waste Recycling Plant Recycling 

Empty Cement Bags 
prevents soil To be initiated by ULBs 

erosion/Retaining wall 

formation 

d Biomedical Waste 
CBWTF 

each Proper & Regular 

Disposal 

No CBMWTF provided at 

Block level however tacility of 

CBWTF, M/s Enviro 

Facilities for 

medical block 

Engineer, Sandil (Arki), Distt. 

Solan is being availed. 
130 No's of HCF have been 

BAR CODE system Effective disposal 
covered under Bar Code 

System which is alnmost 25°% 

of the total HCFs inventoried 

in District Kullu. 



Covering of Ayurvedte and Vet. Proper Disposal 
Hospitals Under CBWTE 53 % of Ayurvedic HCFs are 

connected with CBWTF on 

call basis and rest are adopting 
Deep Burial being located in 

the remote areas. The 

connectivity of vet. HCFs are 

100% (on call basis) with 

CBWTF 
236 No's of inspection were 

caried out during FY 2020-

21 

Regular Inspoction by HPSPCB Proper Functioning 

Hazardous Waste 

Hazardous waste collection centre Collection HW stored by the individual 
industry at their premises and 

sent to the authorized recycler 
TSDF etc. 
HW transferred for final 

in each Industrial Area 

Transport Vehicle for HW in each Disposal 

disposal by the authorized 

recycler/ TSDF. 
No HW treatment plant is 

established at Distt Level 

industrial area 

HW Treatment Plant at Distt. Collection 

Level 
however HW is transferred for 

final disposal by the 
authorized recycler/ TSDF for 

treatment and disposal. 
HOWMR, 2016 are Implementation of bylaws Proper function 

mplemented. 
Non- HW industry covered 

under the Consent Mechanism 
Approval of Non HW Industries Envt. Protection 

are also approved as and when 

applied. 

E-Waste Waste 
Toll free no. for collection Collection To be initiated by ULB's 

E-Waste collection at the 
MRF sites and kiosk provided 
by the ULB's. 
To be initiated by ULB3's 

Collection centers Collection 

Authorization of EW Pickers Collection 

Proper Disposal Centers Disposal To be initiated by ULB's 

Mass Awareness Awareness Not initiated due to Covid-19 

2. Water Quality Management 
Mobile toilets for industrial areas No mobile toilet provided in 

IA,Shamshi, however, each 

industry provided their own 

toilets and septic tanks. 
No industry exists in the 

ODF 

Biodegradable Idols Contamination Free 
Jurisdiction of this office for 

nanufacturing of 

biodegradable Idols. 



Worship Material 1Btodcgradable Contamination 1'rec No such industry ex ists in 

Distt-Kullu 
Ban on Commercial Sale ol Waler| Replcnishment of UGW To be checked by the H.P 

Ground Water Authority & 
JSV, Kullu. 
Rain water harvesting system 
are provided by the industries. 

Walcr Recharge Methods Incrcasc the UG Waler 

Ievel 

Rain & Increase the UG 2000 No's of Tree planted by 

the HPSPCB, Kullu. 
Plantalion 

Mass Awarcncss Awareness about quality Not initiated due to Covid-19. 

Domestic Sewage Managencnt 
Necd of Common STP's 

3 
Collection and Treatment 07 No's of Common STP's are 

provided & operated by the Jal 

Shakti Vibhag and two 
Common STP's are under 

construction. 
To be initiated by JSV Bio Methanalion Treatment 

To be initiated by JSVV Treatment and electricity 

production 
Bio Fuel Cell 

4. Industrial Wastewater Management 

ETP Plants Treatment 14 No's of ETP installed in 

the industries for treatment of 

Land Fills for Industrial. Water Treatment 
from Boilers 

the waste water. 
Not initiated as there is no 

IBR are in Distt-Kullu 

CETP Treatment No CETP fall under the 

jurisdiction of this office. 
Regular inspections are 

conducted by HPSPCB.Kullu 

from time to time.(883 No's of 

inspections conducted from 

01-04-2020 to 28.2.2021) 

Regular Inspections Mitigation 

Air Quality Management 
Up gradation of existing Air Reduction in air 
Pollution Control Systems 

| 5. 
APCD's provided by the 

industries are as per the norms polution. 
and directions are issued to the 

units for up gradation as & 

when required. 
Notice issued to the industries Direction to the industries for Reduction in air 
to improve the APCD's. (copy 
attached for reference) 

pollution. improving the conditions of 

APCDs and increase in vigilance 
Boiler Conversion into electrical Prevents Air Pollution 
or Gas Boiler 

Not initiated as there is no 

IBR boiler in Distt-Kullu. 

The height of the chimney is 

increased as per the norms. 
To increase height of Chimneys Prevents Air Pollution 



implementation of Prevents Air Pollution Proper All 20 No's of operational 
slone crushers have provided mcasures lor Stone Crushers 

the measures to control the air 

pollution. 
Vehicle checking campaign 
conducted on regular basis at 

Bhang along with Police 

department. 
Direction issued to the 

Proper Maintenance andd checking Prevents Air tion 
of Vehicular Engines 

Road Maintenance by Pavemcnl | Prevents Air Pollution 
concerned departments in the 

District Environment Plan 
Incidents observed and 

etc. 

Prevents Air Pollution Ban on Garbagc burung 
directions issued to the MC's 

(copy of notice attached) 
To be initiated by Agriculture 

Department 
Ban on burming of Agriculture Prevents Air Pollution 
Waste as Paral1 etc. 

Mining Activity Management 
Controlling Mining Activity 6. Initiated Initiated and fines are imposed 

by the Mining Department 
from time to time (copy 

attached for reference) 

Complaints against Mining | Nil Nil 

Pollution 

Noise Pollution Management 
Ban on pressure hons 

Prevents Noise Pollution | Complete ban and regularly 
check by the Police 

department/ MVI 

For existing silent zone (i.e. | 
school, hospital, court etc.) 

regular 
conducted by HPSPCB and 

police department has been to 

form circular road Dhalpur as 

noise free in meeting of DEP 

held on 15-03-2021. 

Formation of Silent Zones Prevents Noise Pollution 

noise monitoring 

Sound Absorbers in Industries Prevents Noise Pollution Directed shall be issued to 

industries as & when required. 

Implementation of Bylaws 
Prevents Noise Pollution The provisions of Noise 

Pollution (Regulation & 

Control) Rules, 2000 

implemented. 
Nature parks established and 

operated at Mohal, Babeli, 
Kasol etc.by Forest 

Department. 
Directed / guided in the 

vehicle camps. 

Formation of Green Muffler Prevents Noise Pollution

Proper Maintenance and service Prevents Noise Pollution 

of Vehicular Engines 

Regional officer, HPSPCB,Kullu-cum-Member Secretary, 
Dist. Environment Committee, Kullu H.P. 

Deputy Commissioner, Kullu-cum-Chairman 

Distt. Environment Committee, Kullu, H.P. 









































































































H.P.STATE POLLUTION CONTROL BOARD 
Regional Office Unaa 

Phase-IV Rakkar Colony, Tehsil & Distt. Una, Pin-174303(H.P.) 
Phone: 01975-238131 

Website: http://www.hppch.nic.in e-mail pcbrouna@gmail.co 

No: HPSPCB/RO/Una/District Environment Plan Una/2021: 3 
Assistant Environmental Engineer 

Dated: )e 3/end) 
From: 

To 

Phe Member Secretary, 
HP State Pollution Control Board, 
Shimla-9 

Preparation of District Environment Plan in compliance to the orders of Hon'ble 

NGT in the matter 360/2018-regarding. 
Subject: 

Sir, 
With reference to your office letter no. PCB/NGT matter/2020(0A No. 360/2016)- 

27428-37 dated 24/03/2021 on the subject cited above. In this regard, the progress report in the 

desired format on thematic areas as proposed in the District Environment Plan-Una duly 

approved/verified by worthy Deputy Commissioner Una, Distt. Una (HP) is hereby enclosed as 

Annexure-A for your kind information and necessary action please. 

Yours faithfully, 

Encls. as above. 

Er. Pravèen Kumar 

Assistant Environmental Engineer 



ANNEXURE-A 

Seven (7) thematic areas (District Environmental Plan- Una) 

Sr. Thematic areas/ 
Purpose 

Measureable Outcome till date. 

No. 
Action areas 

1. 
a 

Waste Management Plan 
Solid Waste/N R/O ULE'S 

Ward To keep vigil and 

educate people 

Ward wise Self Help Groups in ULB's has been 

constituted and Health Sanitation Committees at 
Formation of 

Sanitation Committee Panchayat Level has been constituted as apprised 

in District Level Meeting held on 01/09/2020. 

ULBs have been made Dust bin free and Collection 

Allocation of designated Segregation vehicles with partitions for Wet and Dry waste is 

being used by ULB's for Door to Door collection. 
dustbins i.e.for DRY &WET 

Waste separately 

To make ULB's Large Dust 

Bin Free and to increase 

Proper Collection and All the ULB's have started door to door collection of 

Segregation 
Solid Waste. The Chairman-cum-worthy Deputy 

100% door door 
Commissioner Una has directed all the ULB in the 

to meeting dated 08/03/2021 to collect user fees 

through Self Help Groups for door to door 

collection of solid waste. 

Yes, NG0-Inner Wheel club has been involved by 

ULB's. Awareness programs are being conducted 

regularly by ULB's (copy enclosed as Annexure I)._ 

Collection vehicles with partition for Wet and Dry 

waste are being used by ULB's for door to door 

collection of solid waste. 

collection 

Involvement of NGO's/ECO Awareness 
clubs NCC/NSS/Scout Guide 

Collection Segregation 
Segregation 
Vehicle Level 

at 

Use of Sanitary Land Fills Proper Disposal No 

1. MRF Facility has been provided by MC Una 

(non-operational), MC Sarntoshgarh, MC 

Mehatpur Basdhera (operational). 

2. NP Gagret- Land development work in 

Material Recovery Facility Recovery 

progress. 

3. NP Daulatpur Chowk and NP Tahliwal-

Land identification work in process. 

The Temple Trust Chintpurni is managing the 

flowers at their own level. 
Reuse of flowers in making Proper Use 

Dhoop &Agarbattis 

Solid Waste in Rural areas 

in Managed at household level as manure in 

agricultural land. 
used 

Reuse of Gobar (Dung) in To 
making Bio Bricks/Flower Funeral& as Fuel 

Pots/Logs) 

be 

Reuse of Gobar as DIYAS Lightning 

Agriculture Waste as Fuel or | Fuel & Manure 

Compost 

Managed at household level as manure in 

agricultural land. 

Pine Needles 
Fuel Briquette 

Lantana 
Furniture 

Pesticide/Fertilizer 
Managed at household level. 

Cow Urine 

1 



Zero waste management Segregation of waste 1. Solid Waste Management facilities have 

been provided in Gram Panchayat Ajouli 
and Muchiali in District Una as apprised by 
DPRO DRDA Una in District Level Meeting 
held on 01/09/2020 

2. 

shed 

The worthy Chairman-cum-Deputy 
Comissioner Una has directed all the BDO's 
to establish Solid Waste Management 
Facilities on cluster basis. The plan for 
SWM Facilities has been made as reported 
by PO DRDA and the land identification 
work is in progress as reported by BDO's in 

the monthly review meeting held on 
08/03/2021 for implementation of District 

Environment Plan. 
Making of soak pits for liquid Control Provided at individual household levels. 
waste 

Plastic Waste 
PW Collection centres 

b) 
Collection Collection centers have been established by 

ULB and Rural Department. 
Details of Plastic waste collected under Buy 
Back Policy till date as reported by ULB's is as 

below 
1. MCUna-3870 Kgs 
2. MC Santoshgarh- 1400 Kg 
3. MCMehatpur Basdhera-2760 Kgs 
4. NP Tahliwal- 205 kgs 
5. NP Gagret-2360 Kgs. 

6. NP Daulatpur Chowk-2566 Kgs_ 
Details of Plastic waste Pickers authorised as Authorization of PW Pickers Collection 
reported by ULB's is as below: 

1. MCUna- 25 Nos. 
2. MC Santoshgarh- 16 Nos. 
3. MC Mehatpur Basdhera- 03 Nos. 
4. NP Tahliwal- 06 Nos. 
5. NP Gagret- 34 Nos. 

6. NP Daulatpur Chowk-07 Nos. 
Yes, NGO-Inner Wheel club has been involved 
by ULB's. Awareness programs are being 

conducted regularly by ULB's. 

Baled Plastic is being handed over by ULB's to 

HPPWD as stated by Assistant Engineer, 

HPPWD Una Division. The Chairman has also 

Linkage with NGO's/ECO Awareness & Collection 

Clubs 

Use in Road Making Disposal 

directed HPPWD to submit the report for 

plastic waste received and reused for road 

Construction in the year 2020-21. 

No Making of Poly bricks, Poly Reuse 
wall, 
benches 

Poly toilets, Poly 

All the ULB's have signed MOU with M/s 

Ultratech Cement Plant and baled plastic is 

being sent regularly to cement kiln for co-

processing 

Fuel for Cement kiln Disposal 

C&D Waste_ 
Establishment of Deposition Collection/Settlenment C Sites for Construction and Demolition Waste 

management have been identified by all the 

ULB's in District Una. The Hon'ble NGT has Points 

2 



framed a District Level Committee under the 

Chairmanship 
Commissioners vide OA no. 603/2019 titled as 
Rajiv Verma versus State of Himachal Pradesh 
& Ors for checking the illegal dumping of 
debris and garbage for road construction
activities throughout the state including along 
the rivers. The District Level Meeting is being 
conducted on quarterly basis and the last 

meeting held on 08/03/2021. 

of Addition Deputy 

CD Waste Recycling Plant Recycling No 

Empty Cement Bags prevents soil Directions will be issued to all the Gram 
erosion/Retaining wall Panchayat Pradhan/ Secretary/Mahila 

through Block Mandal/Self-help group 
Development officer to reuse the empty 
cement bags for making of mats or other 
products with help of SHGs in the next 
meeting. 

formation 

Biomedical Wastee 
CBWTF Facilities for each 

d) 
Proper & Regular Disposal Common Bio Medical Treatment Facilities for 

medical block 
each medical block is effective & functioning as 

perrules 
Bar Code system is effective and functioning. 

BAR CODE system Effective disposal 

Covering of Ayurvedic and Proper Disposal Vet. Hospials Under CBWTF 
Ayurvedic and Veterinary Hospitals under 
CBWTF is valid up to 31/03/2021 & is now 
effective and functioning. Details received from 
HPSPCB Central Lab Parwanoo are enclosed as 

Annexure II. 
Yes, Regular inspection is done by HPSPCB 
Central Lab Parwanoo. 

Regular Inspection by Proper Functioning 
HPSPCB 

Hazardous Waste 
Hazardous waste collection Collection 
centre in each Industrial 
Area 

Completed & Ensured. 
There are agencies/units in the state approved 
by the SPCB for the collection/transportation/ 
treatment of Hazardous waste. All the 
Hazardous Waste generating units/industries 
have agreement with Govt. authorized HW 
disposal/recycling facilities. All the authorized 
units are submitting HW Annual Returns is 

Form IV. 
Provided by Authorized Recycler or disposal 
facilities. 

Transport Vehicle for HW in Disposal 
each industrial area. 

HW Treatment Plant at Distt. | Collection 
Level 

No 

Implementation of bylaws Proper function The same is being ensured by PCB. 

HW Envt. Protection Approval 
Industries 

of Non 

E-Waste Waste 
Toll free no. for collection M/s Shivalik Solid Waste Management Ltd 

Unit-11, Village Mazra, PO Dabhota, Tehsil 
Nallagar, District Solan HP 

Contact No: 01795-260427 

Collection 

3 



Collection centers Collection Collection centre (kiosks) has been established 

by the ULB's for collection of e-waste. 
Directions have been issued to all the ULB's 
and Rural Department to register e-waste 

Authorization of EW Pickers Collection 

ragpickers. 
Proper1 al Centers Disposal 1. MC Una has handed over 220 Kg of e- 

waste to M/s SSWML, Dabhota (copy 
of the manifest enclosed as Annexure 

II) 
2. The worthy Chairman has directed 

from time to time that all the 
remaining ULB's and BDO's should 

an agreement with 

authorized recycler and dismantler. 
Awareness programs through Self-help groups 
at ward level are being organized by ULB's. 

sign Govt. 

Mass Awareness Awareness 

2 Water Quality Management 
Mobile toilets for industrial ODF The samee being ensured by the Industries 
areas Department. 

In this regard it is submitted that in industrial 
areas all units have their separate toilets, so no 

demand has been received from any unit. 
Biodegradable ldols Contamination Free 

Worship 
Biodegradable 

Material The Temple Trust Chintpurni is managing the 
biodegradable worship material at their own 

level. 

Contamination Free 

Ban on Commercial Sale of Replenishment of UGWv 
Water 

Increase the UG Water | Rain Water Harvesting technique is being 

adopted by industries/units. 
Water Recharge Methods 

Level 

Plantation drives are being conducted by 
different 
received from Forest Department for the 
month ending 12/2020 is enclosed as 

Annexure IV. 
Awareness programs are being conducted by 

different departments. 

Plantation Rain & Increase the UG 

departments regularly. Report 

Mass Awareness Awareness about quality 

Domestic Sewage Management 
Need of Common STP's 

3. 2 No.s STP's operational 
6 No.s STP's are proposed 

1) STP Gagret-Civil work in progress 

2) STP Chintpurni (Zone 1) Nari-Civil 

work comnpleted 

3) STP Chintpurni (Zone l1 )- Civil work 

completed 
4) STP Chintpurni (Zone ) Dalwari 

land development work in progress 

5) STP Zone ABC Mehatpur Town- Civil 

work in progress 

6) STP Santoshgarh Zone l1- proposed 
Also, common STP's has been 

Collection and Treatment I. 

II. 

proposed by the Industry Department 
in the lndustrial areas. Copy of the 

le tter received from Industry 

Department, Una is enclosed as 

Annexure V. 
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Bio Methanation Treatment 

Treatment and electricity 

production 
Bio Fuel Cell 

Industrial Wastewater Management 
ETP Plants Individual treatment plant installed by Water 

Polluting industries/units. Regular sampling is 
being conducted by HPSPCB as per the 

prescribed schedule. 

Treatment 

Land Fills for Industrial Treatment 
Water from Boilers 

Proposed 1 No. CETP at IA Pandoga. Civil work 
not started as funds are still awaited. (Copy of 
letter received from DIC Una is already 

enclosed as Annexure V)_ 
Regular inspection and sampling (both air and 
water) is being carried out by HP State 
Pollution Control Board. Monthly report in 
compliance to Hon'ble NGT orders dated 

03/08/2018 in the matter of Paryavaran 
Suraksha Samiti anr. V/s U0I and ors (0A No. 

593/2017) is being sent to HO Shimla by 

HPSPCB RO Una. 

CETP Treatment 

Regular Inspections Mitigatioon 

Air Quality Management 
Up gradation of existing Air 
Pollution Control Systems 

Reduction in air pollution. Air Polluting industries in the District Una 
have installed adequate Air Pollution Control 

Devices and same is being verified during8 
regular inspections by HPSPCB. 

Direction to the industries Reduction in air polution. Air Polluting industries have installed 
adequate Air Pollution Control Devices and 
same is being verified during regular 
inspections by HPSPCB. 

for the improving 
conditions of APCDs and 

increase in vigilance 
Boiler 
electrical or Gas Boiler 

Conversion into Prevents Air Pollution 

installed Air Polluting industries have 

adequate Air Pollution Control Devices and 
same is being verified 

inspections by HPSPCB. 
All the Stone Crushers have provided adequate 
Air Pollution Control Devices and Ambient Air 

To increase height of Prevents Air Pollution 

Chimneys 
during regular 

Proper implementation of| Prevents Air Pollution 

measures for Stone Crushers 

Quality Monitoring is being carried out by HP 

State Pollution Control Board. 
Vehicles are being checked for fitness by 
Regional Transport Officer. Also Regular 

Vehicle monitoring Drives to check fuel 

adulteration in the vehicles is being conducted 

by HPSPCB along with Police Department, 
DFSC and Regional Transport Ofticer in 

compliance to orders of hon'ble Hight Court of 
HP vide COPC No. 11/2019 titled Deepak 

Gupta v/s Rajeshwar Goel and Ors. . Last 

special 
conducted on 06/02/2021. 
Roads are being maintained by HPPWD, Rural 
department and ULB's. 

Prevents Air Pollution Proper Maintenance and 

checking 
Engines 

of Vehicular 

vehicle monitoring drive was 

Road Maintenance by Prevents Air Pollution 

Pavement etc. 

5 



Ban on Garbage burning Strict Vigil is being kept by all the authorized 

departments. 
The same is being ensured by ULB's and at 
Panchayat level. 

Prevents Air Pollution 

Ban on burning of Prevents Air Pollution 
Agriculture Waste as Parali 
etc. 

Mining Activity Management 
Controlling Mining Activity 

6. 
Initiated Regular surprise visits are being made by 

Mining Department, Police Department and all 
the authorized departments under Mines and 
Minerals (Development & Regulation) Act, 
1957. Action taken Report received from 

Mining Department is enclosed as Annexure 
VI. 
Common Complaints are being addressed by 
Mining Department. The 
Commissioner Una has framed a committee on 

Complaints against Mining Nil 
Pollution worthy Deputy 

dated 20/03/2021 under the Chairmanship of 
Additional Deputy Commissioner Una in 
compliance to Hon'ble NGT Orders in OA No. 

57/2021. 
7 Noise Pollution Management 

Ban on pressure horns Prevents Noise Pollution Regular Vehicle monitoring Drives to check 
Illegal use of Pressure Horns is being 
conducted by HPSPCB along with Police 
Department. Last special vehicle monitoring 

drive was conducted on 06/02/2021. 
Already formed by District Administration. Formation of Silent ZonesS Prevents Noise Pollution 

Sound Absorbers in Prevents Noise Pollution Acoustic enclosures have been installed on all 
the installed DG sets in the industries/units. 
The same is being ensured by the Pollution 

Control Board. 

Industries 

Implementation of Bylaws Prevents Noise Pollution 

Prevents Noise Pollution Green belt has been provided by all the Stone 
Crushers of the District to contain the noise 

Formation of Green Muffler 

and dust emissions. 
Vehicles are being checked for fitness by 
Regional Transport Officer Una. 

Proper Maintenance and Prevents Noise Pollution 

service of Vehicular Engines 

w 

Ree 
HPSPCB Una (HP) 

Dephty Commissioner 
Una, Distt. Una (HP) Regioaaroficer 
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Anntiu \| 

Detailed Status under BMWM Rules, 2016 up to 03.03.2021 Authorization Status 
Nos. of 

Statu 
No. of onsent Status Healthcare No. of applications Numbers of 

No. of 
applications 

Name 

No. .of Numbers of Numbers ot 

Consent 

Particulars 

No. of 
Facilities eceived for grant of auhtorizations authorization 

No. of 
o 

District Cases under 
Process/Und authorization ceived for grant onsent 

er Process atCases RejectedLonsent under an ted to recommend Cases under 

HO Shimla 

Consent Consent 
inventorized authorization under Branted to 

BMWM Rules, 2016 Healthcare 
facilities 

cases 

Healthcare Rejected d to HO 
Process BMWM Rules, 

facilities Shimla 2016 
() Bedded 13 

11 Govt. 
10 0 0 0 (ii) Non-bedded 160 

152 
123 29 

--- --- Allopathic ) Bedded 35 
26 

17 

0 

Private 
8+1 

26 (ii) Non-bedded 65 65 60 5 
--- ---- Total 273 254 201 53 

36 18 18 ) Bedded 2 2 

2 

Govt 

(ii) Non-bedded 73 72 72 
Una 

Ayurvedic (i) Bedded 0 0 
0 

0 0 
Private 

(ii) Non-bedded 0 
.--- 

--* 
Total '5 74 72 2 2 0 2 

Govt 246 246 246 0 
--- 

1 0 0 
** 

Veterinary Private 
*** 

247 246 1 0 
0 

Total 247 

Industrial Unts 6 



FORM 6 See Rule 19] 
E-WASTE MANIFEST 538 

MS EOMC ender's Namé and mailing address 
pchudingPhone No. and e-mail ) 

UNA (H) 
Phone No.: 0191S 504D 
email Cunah? 9mail.m 

2. Sender's Authorization No. (If applicable) 
Manifest Document No. 

S38 
3. 

Transporter's name and address 
(including Phone No. and e-mail) 

Shivalik Solid Waste Management Ltd. (Unit 1) Village Sabbowal, P.0& Tehsil Nalagarh, Distt Solan (HP) 

5. Type of Vehicle 
(Truck/ Tanker/ Special Vehicle) 

6. Transporter's registration no. N-021/08 

HR- 19 55 7. Vehicle registration no. 

Shivalik Solid Waste Management Ltd. (Unit i) 
Village Sabbowal, P0 & Tehsil Nalagarh, 
Distt Solan (HP) 

8. Receiver's Name and address 

9. Receiver's Authorization No. (lf applicable) |N-001/12 
10. Description of E-Waste 

(Item, Weight/ Numbers) 

VWATs QCleaonis) 
et 11. Name and stamp of Sender* (Mamyfaçturer or Producer or Bulk Consumer or Collection Contre or 

Refurbisher or Dismantler) 
Name and ynspoctor Sigrature : 

Mvicip Concil, Ua 
Dist. Una (H.P.) 

Day Month Year 

N R-O3ASL 
12. Transporter acknowledgement of 

recelpt of E- Wastes 

Shivalik Solid WasteoaeUE Limited (Unit-Day 
Works: Vil. Sabhowal BOJA teh. Nalagarh, 
Dist:. Solan Him�ctál FTadosh-174101 

Name and stamp 
Month car 

o-63RRT 13. Recelver (Collect'on Centre or Refurblsher or Dsmantler or rocycler) certllcatlon of rncalpt of E-Wasto 

Name and stamp Slgnature: Day Month 

As applicable 



nuue 

HP FOREST DEPARTMENT 
UNA FOREST DIVISION, UNA (HP) 

.PROGRESS REPORT OF 20- POINT PROGRAMME FOR THE MONTH ENDING 12/2020 ONTHLY PROGREss REPO 

Name of Scheme Targets 
Name of 

District 

Progress upto Progress during 
No. of 
|Plants 

Cumulative 
No. of Phy. Phy. 

(ha.) 
No. Phy 

(ha.) 
No. of f 

Phy.(ha.)| Plants (hha.) Plants Plants 
State Plan (Demand No. 16,31 & 32) 

Demand No. 16 
Anugur/Una 

2402-00-102-12- Soon 

Protective Afforestation 
Protective Afforestation 

2406-102-01-Soon Development of 

Low Lying Grazing Land 

2406-102-04- Soon Improvement of Tree Cover 
0 

98 107800 
80 64000 

Afforestation 
Enrichment Planting 
Re-Afforestation of Scrub Area 
Tall Plants Planting 
Total Demand No. 16 
Improvement of Tree Cover 

Afforestation 
Enrichment Planting 
Tall Plants Planting 
Total Demand No. 32 

DA 
Artificail Regeneration 

98 107800 
80 64000 

98 107800| 
80 64000 

0 0 0 

10400 
230 182200 

52 52 10400 
230 182200 

52 10400 

230 182200 

12000 12000| 15 1200015 

3400 
32 15400 

3400 3400 17 

32 15400 32 15400 

0| 
-

P'asture Development 
O O 

Mixed Plantation 
Regn. Of Herbs & Shrubs 

Total FDA O| 0| O| 

Centrally Sposnored Schemes| 
National Bamboo Mission 

NMB- Bamboo Planting through 
Agriculuture 
|Department.(Diposit work) 

5000 
5000 5000 

National Medicinal Plants Board 

(NMPB) 

-- 

National Afforestation 

|Programme (NAP) 

Total 
Wildlife Schemes 

|Integrated Development of 

Wildlife Habitats 

5 5000 
5000 

5 5000 

5.05 5555 
CAMPA 5555 5.05 5555 

5.05 122 97600 
A 122 97600 

122 7600| NPV Enrichment Planting 

CAT Plans 
1ETF 
conomic Plantation (NPV 

Shrubs/ Herbs 
1Backward Area Sub Plain 

4000 
Vidyarthi Van Mittar YoJna 
Van Mahotasava Planting 

Samudayik Van Sambardhan YoJ11i 

Pasture
Development () 200 

Plants 
200 Plants per Ha. 

O 

1000 
>O0 O00 1000 1000 

1000| 16000 1000 20 
) 16000 

800 Plants per Ha. 

|Total 
Grand Total 

20 16000 

162.05 125155 157.05 121155 

429.05| 327755 424.05 323755 

O157.05 121 155 
o424.05 323755 

0.00| 

Divisional ireneer 

Una Forest DiT`ion, Una i 



Annexuwu v 

No Ind/U/Dev/ Dev Works/- 6SD 
Office of the General Manager, 
District Industries Centre, Una, H.P.

Dated: Una the 6|3 20l 
To 

Environmental Engineer 
H.P. State Pollution Control Board 
Phase-IV Rakkar Colony, Una, H.P. 

Subject: Action Taken Report w.r.t 5th Meeting of the District level Committee 
constituted in compliance of Hon'ble NGT order dated 15/07/2021 
regarding implementation of District Environmental Plan. 

Sir, 

On the subject cited above it is submitted that for establishing Sewerage 

Treatment Plant in Industrial Areas of the District, Executive Engineer HPSIDC, 

Mehatpur has been requested for providing estimates so that funds could be arranged 

for the work. As informed by Ex. Engineer HPSIDC, survey work for the same is in 

progress and estimated will be provided within 15 days. 

For establishing Common Efluent Treatment Plant (CETP) at Industrial 

Area Pandoga, all codal formalities have been completed. However Industrial Area 

Pandoga is a Central Government funded project and for development of the CETP, 

funds are still awaited. The construction work will be started as soon as funds are 

received. 

Yours Faithfully 

General Manager, 
District Industries Centre, 
Una District Una, H.P. 
Phone:01975-223002 



Performa 
of illegal Mining ('ases Detected by Various Department During 1° April 2020 to 31° December 2020. 

No. of cases No. ofCompoundin Case 
detected 

Cases ine Cases Tota Cases pending 
in Offiee 

Iepartment 

Pending in gFees (Rs) lodged in Decide 

d by 
Imposed 
by court 

(Rs) 
(6) 

cases 

court Court Fine 

(1) 
compou 
nded (3) Court (Rs.) 

(4) (8) 
(2) (5) (7) 

(10) 

150 20 5, 15, 000 13 13, 30, 200 
Mining Department 117 8, 15, 200 20 

3, 20, 4000 
Police Department 41 41 3, 20, 400 

June-20 

1,00. 000 
06 02 10000 04 04 90000 

Revenue (SDM) 

Forest Department 

BDO (JE) 
HPPWD 

G.M. DIC 

1& PH 13 17, 50, 600 
24 24 6, 05, 000 

197 160 11,45, 600 
Total 

Mining Dicer. 
District.Una, H.P 


